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'tfm l&INtS'.l1a OJ1 EXTERNAL hopOlal to tiaor- D'l'C 111111 J1Ue 
AFFAIBS (SHRI P. V. NA.l\ASIMHA •883. SHBI p. It. K()DlYAN: RAO) : (a) Yeis, Sir. SHBI & M. JCRJSBNA: 

(b) The Israeli Consulate in Bom· 
bay baa been functioning in lndia 
since 1951. The ;i-equest of Lhe Heaas 
of Mission of :t,.he Islamic Conferenize 
for closure �f the Israeli Consulate 
bas been taken note of. 

• 3 8 1 . .,._ ..-. rw, : ffl � it«\' 
� 'ifflA ,tr ""' t .  fira" : 

(�) � �'fl 'tffiUft f�r� t cfA � 
� 11ft' � � �  w\'ur � � ­
ffl if1llf d\' qt �  .-fit"""� llf\' � f� 
-it �l1'. far� iti ffl tfi� ! ; 111\� 

( W )  �1: .,- {ff �'l"A 11>1' Ifill' a'� 
•'! � lfiT f cf"l'Tl: t ? 

� If mr11 ff 'ffllf If tft ( lft wl' o Ir o 11m 
� ) : .(tt; )  ,;ft·\\�k ihtt it: f.;� ;m-. 
� q'� � -..  f.:rqfiJJ it ;g-� � � 
� •n: if ,� �inr tri\7.r Q ct� f� 11� 
�, � � � � t I 1'T'IW CA 
.nil cfirt� � ml' (\' � � �if 1'Slf� 
...rrt i-u ijT �airr !ll4h: fit� ��i:S' (Tir I 

* 38 2. � ml "1111 � ! � � 
-qr � •tir� � pn � flli :  

(tfl') � � " t f� ff � M11;:;r 
� it �q 1f\" � • "1'1f '""" 
� � imrr ir � t ; m  

: .(w) � �. �r ff q� 'flt� qr;\' iii M 
'.�� 1ro lf?.ff �lfffft � � � t ? 

fflffl ""' ""� ""' � � ""' 
(-t't 1ft o •-"'"") : ( 1fi)  � 1mrr � � 
'="' 'f���q- �� t 11,� �.-r "mrit 
lli)i � it{f t I �lfi 1'iT � f) � 

� lfi{11'T if.)' � q � if titft 

Wj11 the Minister of SHIPPING 
AND Tl\Al4SPORT be pleased to 
state: 

( a) whether in view of the recent 
price ri8e of petrol and diesel. the 
Delhi Transport Co.rporati<>Q ha, a 
proposal under conaideration to JD... 
crease ,he faree; and 

Cb) if ao, the details thereof? 
THE MINISTER OF SHIPPING 

AND TRANSPORT AND TOUltlSM. 
AND CIVIL AVIATION (Shri A. P. 
SHARMA) : (a)  and (b) . The bus 
fares in the Capital are ftxed/revised 
by the Delhi Transport Corporation 
with the approval of the Governmenl 
No proposal for rwiaion ot bus fare 
has so far been received by the Gov­
ernment from the DTC. A proposal 
for revision of bus fares, is, however, 
under the consideration of the Corpo­
ration tt'I meet the increased cost of 
operation. 

Sino-Indian Rela.Uoq 

•384. SHRI TARIQ ANWAR: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) when and the levels at which 
talks have been held so far with a 
view t.o improve relations with 
China; and 

(b) the salient features thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA. 
RAO) : ( a) Besides the brief exch�le 
of views that took place during the 
meetings between Prime Minister and 
the Chinese Premier in Belgrade on 
May 8th 1980 and the Chinese Foreign 
Minister in Salisbury on Aoril 24th 
1980, there is an ·ongoing dialogue at 
the diplomatre level. AJJ a part of 
this process, Shri Eric Gonaalves, Sec­
retary in the Ministry of External 
Affairs, held talks in :aeijing with the 
Chinese Vice Minister for Foreign 
Affairs, Mr. Han Nian Long diuiug 
his visit to the Chinese capital from 
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June 20th to 24th 1980. I have ex­
tended an invitation to the Chinese 
Foreign Minister to visit India later 
this year which has been accepted. 

(d ) During the above discussions 
both sides expressed a need to work 
fdt improvement in India-China rela­
tiona, The two sides stated that out­
standing problems between them can 
be resolved oo the basis of eijuality 
and goodwill. 

Avo11a.nce q1. c� fort by ._ __ __:;. �-c�r· 

2756. SHRI K. A. RAJAN: Will the 
Mini$ter of SHIPPING ANO TRANS­
PORT be f)leasea to state : 

( a) the number ot pas!Jenger8 who 
had (i) embarked at Cochin Port, (ii) 
boarded ships in the years 1976-77 to 
1 979-80 ; 

(b) how many such passengers had 
used Indian Ships during each of the 
above yearo; 

( c )  whether it is a fact that passen­
gers avoid Cochin Port becau,e of 
harassment by customs officials; 

(d )  whether it iis also a fact that 
the two passenger ship9 "Sabarmati" 
and "Saraswati" which used to ply 
regularly from Cochb to Bombay via 
Goa have been discontinued ; and 

(e ) if so, reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRA NSPORT (SHRI BUTA SINGH) :  
( a )  and (b ) . The passenger traffic 
at Cochin is mainly coastal at prese;nt. 
India n passenger ships operate bet­
ween Cochin and Lakshadweep and 
the number of passe,ngers carried by 
these ships from Cochin Port during 
each of the years 1976-77 t.'> 1979 80 
was as undE:T: -

Year No. of passengers embarked 

1 976-77 
1 977-78 
1978-79 
1979-80 

6,736 
7,660 
7,929 
6,501 

(c) No, Sir. 

(d) and (e). "Sabarmati" al)d "Sa­
raswati', were passenser ships 1:Jelon,­
int to the Bombay Steam .Navigation 
Company Ltd., which was a subsidi­
ary ot Scb1dia Steam Navigation Co1.. 
Lta. and which 1ater merged with 
Sciodias. These ships werf! engqed 
in carrying passengers and carg01 
between Bombay, Goa and Cochin.. 
Owing to continued losses in running: 
passenger services on the Konkan 
Coflst and in the harbour of Bo�bayr 
the Company discontinued these st1r.­
vices since 1967. 

-.,ranbm from Aitllallltlln af 
Biartneertar Work_.., � 

2757. SHRI ll.. K. MHALGI: Will 
the Minister of LABOUR be pl�ased 
to state: 

(a) whether it is a fact that the­
Prime Minister has teceived a MemO­
randum dated 31 March, 1980 from 
the Association of Engineering Wor­
kets, Bombay in regard to Premier 
Automobiles Ltd. Bombay; 

(b)  if so, what are the demands 
made in the memorandum; and 

( c) what action has been taken in 
regard t0 each of such demands? 

THE MINISTER OF STATE IN rHE 
MINISTRY OF LABOUR ( SHRI T. 
ANJIAH) : (a )  Yes, Sir. 

(b) The Association of Engineering 
Workers have rcqueste:·d for the inter­
vention of the Prime Mi,nistcr in the 
industrial dispute in the Premier Au­
tomobiles Ltd. The main demands. 
contained in the Memorandum relate 
to ordering of a judicial enquiry into 
the working of the Company, revamp­
i,ng tlJe existing management struc­
ture-both at the Board and at the 
Senior Management leVt:'l, appointing 
an administrator, etc. 

( c )  The points in the memo1·nndum 
have been brought to the notice of the· 
Ministr) of Industry. The Govern-
ment of Maharashtra. which i� th� ai,-




